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1. This contempt application has been filed alleging

willful  disobedience  of  the  directions  issued  by

this Court on 9th October, 2023 in W.P.A. 22092

of 2019.

2. The  learned  advocate  for  the  applicant  fairly

submits that after the intervention of the learned

Government Pleader, police protection has been

provided for. 

3. In the light  of  the same, no further orders are

required  in  this  contempt  application  and  the

same is disposed of accordingly.



4. The said police protection shall continue till 19th

January, 2024. 

5. List the writ petition on 18th January, 2024.     

        

                                 (T.S. SIVAGNANAM) 
         CHIEF JUSTICE

     (HIRANMAY BHATTACHARYYA, J.)
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